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BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
MISCELLANEOUS APPLICATION NO.12/2024/EZ IN

ORIGINAL APPLICATION NO.14/2017/EZ

TRIBUNAL ON ITS OWN MOTION

Re: KESHTOPUR AND BAGJOLA CANALS
APPLICANT

VERSUS

STATE OF WEST BENGAL &ORS.
RESPONDENTS

STATUS REPORT IN THE FORM OF AFFIDAVIT THE CHIEF SECRETARY,
GOVERNMENT OF WEST BENGAL IN COMPLIANCE OF THE ORDER OF
THE HON’BLE NATIONAL GREEN TRIBUNAL, EASTERN ZONAL BENCH
DATED 04.12.2024

Most Respectfully Sheweth

[, Dr. Manoj Pant, S/o Dharmanand Pant, aged about 60 years, by faith- Hindu,
working as the Chief Secretary, Government of West Bengal having office
Nabanna, 325, Sarat Chatterjee Road, Howrah, , do hereby solemnly declare and

state as follows:-

. That, I am holding the post of the Chief Secretary, Government of West Bengal
and T have made myself well acquainted with the facts and circumstances of instant
case and have gone through the documents and reports pertaining to the subject
matter of the instant Miscellaneous Application. Hence, I am competent to affirm

the instant affidavit before the Hon’ble Tribunal.
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2. That, this affidavit is being affirmed in pursuant to the solemn Order passed by the

Hon’ble National Green Tribunal, Eastern Bench dated 04.12.2024 wherein the

Chief Secretary, Government of West Bengal has been directed to file affidavit

addressing the issues of abatement of pollution in Bagjola and Keshtopur canals.

3. That in compliance of the Order of this Hon’ble Tribunal, the Irrigation &

Waterways Department, Government of West Bengal has undertaken actions in

Lower Bagjola Khal (under jurisdiction of Metropolitan Drainage Division-I,

Irrigation & Waterways Directorate), Upper Bagjola Khal (Canal Division), and
Keshtopur Khal (under jurisdiction of Executive Engineer-I, Canals Division,
Irrigation & Waterways Directorate). Detailed mapping, including drone surveys
has been completed by this Irrigation and Waterways Directorate. Desiltation work
was initiated in March, 2022 and completed in May, 2023. The lower Bagjola Khal
is currently under an annual maintenance contract, ensuring regular removal of all
floating materials.

In Upper Bagjola and Keshtopur Khal desiltation work was completed on May 23,
2023 and June 17, 2023 respectively. Periodical cleaning of floating debris,
including water hyacinth, floating garbage and municipal wastes is being carried out
through an annual maintenance contract. The fencing work has been completed
along certain stretches of both banks.

Copy of the report of the Irrigation and Waterways Department is marked and

annexed as Annexure R/1.
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4. That the Department of Urban Development & Municipal Affairs Department,

Government of West Bengal under different schemes has set up and commissioned

Sewage Treatment Plants (STPs) at different ULBs. As per the reports, all the
STPs have been commissioned and functional but are operating at a sub-optimal
level due to inadequate feed coming to the plants.

It has been decided to map the existing functional STPs to the adjacent ULBs for the
sewage and the septage to be transported to the STPs mapped for better and
optimum utilization of the functional STPs and at the same time open dumping of
sewage and septage can also be stopped. The sewage and septage are to be
transported to the designated STP by cesspool. This arrangement shall continue till
such a functional Liquid Waste Management facility is set up at the ULBs.

Copy of the advisory from UD&MA Department is marked and annexed as

Annerure R/2.

Status of Baranagar STP

That an Interception & Diversion (1&D) Network structure has been proposed at the
Bagjola Canal near the Baranagar STP as part of the Howrah-Bally —Baranagar
HAM Project under the Namami Gange Programme of the National Mission for
Clean Ganga (NMCGQG). This I&D will convey wastewater to the existing 60 MLD
STP at Baranagar via a proposed 35 MLD pumping station to be constructed within
Baranagar STP premises. Since the previously proposed 8.7 MLD STP at
Bonhooghly, within Baranagar Municipality, is located upstream of the proposed
Interception & Diversion point near the 60 MLD Baranagar STP, it is no longer
technically required. The wastewater intended for treatment at the 8.7 MLD STP can
now be intercepted and diverted to the existing 60 MLD STP, optimizing

infrastructure and resource utilization.
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An alternative land has been identified for the construction of proposed STP and
Inter- Departmental Transfer (IDT) proposal for the land is under process .

Copy of the report of Kolkata Metropolitan Development Authority is marked
and annexed as  Annexure R/3.

Report of South Dumdum Municipality

That the office of Municipal Councilor of South Dumdum Municipality has requested
the Department of Urban Development & Municipal Affairs (UD&MA) for fund
allotment of Rs. 36,96,264/- for installation of 40 nos. of CCTV camera for real time
monitoring system upon Bagjola Canal. The fund allotment from UD&MA
Department is under process. The Detailed Project Report is accepted on preliminary
scrutiny and allotted the Project ID No. STDD/2025-2026/A-0000.

The Administrative Approval and Financial Sanction (AA&FS) has been granted for
the scheme “Sewerage Project including I & D network, STP along with the house to
house septage collection through cesspool vehicle for South Dumdum Municipality
amounting to Rupees 16,640.15 lakh. Kolkata Metropolitan Development Authority
(KMDA) has issued work order for “Pollution abatement work for Bagjola Canal by
construction of Interception & Diversion Network for existing drains falling in the
canal including sewage pumping station, Sewage Treatment Plant etc. within South
Dumdum Municipal area including five years operation and maintenance under
AMRUT 2.0 ( 2™ Call)” amounting to Rupees 107,55,00,000.00

Copy of the report of South DumDum Municipality is marked and annexed as

Annexure R/4.
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Report of Bidhannagar Municipal Corporation

The Bidhannagar Municipal Corporation has reported that the Detailed Project
Report (DPR) for Bagjola Canal amounting to Rs 46.74 Crores has been
approved and AA & FS has been issued by the UD&MA Department,  Government
of West Bengal under State Fund. The tender formalities has been finalized and work
order issued on 11.06.2025.

Copy of the report of Bidhannagar Municipal Corporation is marked and annexed

Annexure R/5.

Report of New Town Development Authoritv (NIKDA)

That a Joint Inspection was conducted on 07.02.2025 for inspection of drainage
outfalls of Newtown Kolkata Development Authority (NKDA) at Bagjola and
Keshtopur canal in presence of the officials of West Bengal Pollution Control Board,
Mechanical Engineering Directorate, State Urban Development Agency, Kolkata
Metropolitan Development Authority, Irrigation &Waterways Department, Public
Health Engineering Department (Newtown Kolkata Circle) and Newtown Kolkata
Development Authority. The outfall locations and two Sewerage Treatment Plants
were inspected. The sample of outfall has been collected by WBPCB for determination
of water quality in the following location:

i) Sewerage Treatment Plant at [1ID

i) Drainage Pumping Station at I11C (Q- Canal)

1ii) Sewerage Treatment Plant at I11B
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No discharge was found at the outfall drainage pumping stations as there was no

surface runoff.

Copy of the report of Newtown Kolkata Development Authority is marked and

annexed as Annexure R/6.

That the reply is true to my knowledge and belief, which I derived from the
office record.

)

o ~ %W ‘/‘}‘
) EPdﬁi:NT

VERIFICATION
I, Dr. Manoj Pant, Chief Secretary, Government of West Bengal do hereby
solemnly affirm and declare that the contents of the report in the form of affidavit

are true to the best of my knowledge and belief. No part of the Report is false and

nothing has been concealed.

Verified at Kolkata this 3nd day of July, 2025.

~N

— Mc&«q}qu\ﬂ

|
DEPONENT

J




3)/1/2724 SLCTION(W) Dept of IW - ﬁ— f[/ﬂ NeCUITR K

Government of West Bengal

Irrigation & Waterways Department

Jalasampad Bhawan, 3¢ Floor, Salt Lake Kolkata- 700091.

pate: 19/06/2025

No. 1788-IE-2L-27/17

From: The Joint Secretary to the Government of West Bengal.

To: Chief Environment Officer, Environment Department

Prani Sampad Bhawan, 5%" Floor, LB-2, Ssector-III
Salt Lake, Kolkata- 760106.

nnection with MA No.

Sub: Submission of Updated Status Report in co
Motion -Vs.- The State

12/2024/EZ in OA No. 14/2017/EZ (Tribunal on its own
of West Bengal & Ors.) [Ref. Bagjola & Keshtopur Canals]

Ref: Your No. 1049/ENV/15017/15/2024 dated 29/05/2025 & Email Dated
29/05/2025.

With reference to the subject captioned above, and reference, the
undersigned is directed to submit updated Status Report, which compiles the
actions taken by the Metropolitan Drainage Division-I and Canals Division
of the Irrigation & Waterways Directorate concerning the Kestopur and
Bagjola Canals, as on June 10, 2025 in connection with ~MA No. 12/2024/EZ
in OA No. 14/2017/EZ (Tribunal on its own Motion —Vs.- The State of West
Bengal & Ors.) [Ref. Bagjola & Keshtopur Canals]before the Hon'ble National
Green Tribunal, Eastern Zone Bench, Kolkata which are as follows:

1. Lower Bagjola Khal (under jurisdiction of Metropolitan Drainage

Division-I, I & W Dte)

« Encroachment Survey and Mapping:
o A meeting regarding mapping around both banks was held on November

22, 2024, with the Bidhannagar Municipal Corporation and Irrigation and
waterways Directorate officials.

o Detailed survey works of encroachment on both sides of the Lower
Bagjola Canals have been completed by the Bidhannagar Municipal
Corporation.

o Detailed mapping, including droneé surveys, has been completed by the
Irrigation and Waterways Directorate.

e« Desiltation Work:
o Desiltation work, initiated in March 2022, was completed in May 2023.

*+ Maintenance:

o The Lower Bagjola Khal is currently under an Annual Maintenance
Contract, ensuring regular removal of all floating materials. Recent
photographs are stated to be enclosed with the original report.

2. Upper Bagjola Khal (Canals Division)

¢ Desiltation Work:

o Desiltation work was completed on May 23, 2023.

i A
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* 'Maintenance:

o Periodical cleaning of floating debris, including water
floating garbage, and municipal wastes, is being carried out through an

‘JAgnual Maintenance Contract. Recent photographs are stated to be enclosed
“with the:original report.

e Fencing Work:

o} Fencing work has been completed along
banks:

] Right bank: 0.072 km near the 12C/2 bus stand, VIP ten vent sluice.

0 Left bank: 1.642 km near Dum Dum park, Bediapara, Motish Roy Bridge.
Photographs of the fencing work are stated to be enclosed with the original
report.

3. Kestopur Khal (Under jurisdiction of Executive Engineer-I,Canals
Division, I & W Dte.)

e Desiltation Work:

o Desiltation work was completed on June 17, 2023.

¢ Maintenance:

o Periodical cleaning of floating debris, including water hyacinth,
floating garbage, and municipal wastes, is being carried out through an
Annual Maintenance Contract. Recent photographs are stated to be enclosed
with the original report.

¢« Fencing Work:

o Fencing work has been completed along certain stretches of both
banks: .

0 Right bank: 2.285 km near Aquatica, 206 bridge, Baisakhi.

0 Left bank: 2.370 km from 206 bridge, AA Block to AD Block of
Bidhannagar Municipal Corporation. Photographs of the fencing work are
stated to be enclosed with the original report.

This report summarizes the progress and maintenance activities for the
Kestopur and Bagjola Canals as documented in the provided status reports

from the respective divisions.
This is for your kind information and necessary action.

hyacinth,

-r"‘ *

certain stretches of both

Enclo : Coloured photos of the site.. (( //,
v
Joint Secretary to the Government of West Bengal
No. 1788/1/(1)-IE Date:19/06/2025

Copy forwarded for information and necessary action to:-

1. Additional Secretary, UD& MA Department & Additional Director, SUDA,
Ilgus Bhawan, Sector- III, Salt Lake, Kolkata- 700106.

Joint Secretary to the Government of West Bengal

L of 23-06-2025 10+5
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Kolkata, West Bengal, India

97, Shyam Nagar Rd, Prafulla Kanan, Kestopur,
Kolkata, West Bengal 700055, India

j Lat 22.60396° Long 88.423801°

" 29/05/2025 10:00 AM GMT +05:30
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| South Dumdum, West Bengal, India
Khudiram Bose Rd, Naskar Bagan, South Dumdum, West
Bengal 700055, India
Lat 22.611458° Long 88.409858°

| 29/05/2025 09:15 AM GMT +05:30

! | UPPER BAGJOLA KHAL
1 .
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Kolkata, West Bengal; India

Krishnapur, Siddhartha Nagar Colony, Po Krishnapur, Ps
Baguiati, Kolkata, West Bengal 700102, India

Lat 22.591006° Long 88.43166°

30/05/2025 02:15 PM GMT +05:30

e

Thakdari, West Bengal, India

Hff2+rc2, Action Area |, Newtown, Thakdari, West Bengal
700156, India

Lat 22.574459° Long 88.45072°

05/06/2025 07:09 AM GMT +05:30

KESTOPUR KHAL
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South Dumdum, West Bengal, india
- JCM2+3PQ, Rajendra Nath Sarkhel School Rd, Subhash Nagar, South Dumdum, West
Bengal 700065, india
Lat 22.632827°
. Long 88.401604°
| B L 10/05/24 03:37 PM GMT +05:30
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m GPS Map Camera

E
s
3
|
=

Kolkata, West Bengal, India
Bediapara Choto Kath Pole, Paka Bridge, North Dumdum
Kolkata, West Bengal 700065, India
& Lat 22.63442° Long 88.397966°
05/06/25 05:41 PM GMT +05:30

UPPER BAGJOLA KHAL
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Kolkata, West Bengal, India

Ml Sanjeeva Town, CA 19, near Aquatica Banquet Resort & Water Park, Action Area |,
':ﬁ Newtown, Kolkata, Dhapa Manpur P, West Bengal 700158, India
" Lat 22.663827°
Long 88.462627°
12/11/24 03:36 PM GMT +086:30

KESTOPUR KHAL
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New Town,West Beng
Kazi Nazrul Islam Avenue, Kestopur,
I West Bengal 700102, India
| Lat 22.604521, Long 88.425461
§ 06/06/2025 03:43 PM GMT+05:30
® Note : Captured by GPS Map Camera
WA W NS U RS

* n GPS Map Camera

New Town,West Bengal,India
Canal Bank Road, Udayan Pally, New Town, West :
Bengal 700059, India

£ Lat 22.604497, Long 88.425667
06/06/2025 03:43 PM GMT +05:30
Note : Captured by GPS Map Camera
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New Town,West Bengal,India
Adarshapally Road, Gauranga Nagar, New Town,
West Bengal 700162, India
Lat 22.604331, Long 88.435618
06/06/2025 03:37 PM GMT+05:30

% Note : Captured by GPS Map Camera

m GPS Map Camara .

[ New Town,West Bengal,India
¥ Adarshapally Road, Action Area 2E, New Town,
'} West Bengal 700161, India
| Lat 22.586384, Long 88.464822
! 06/06/2025 03:02 PM GMT+05:30
Note : Captured by GPS Map Camera
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Bengal 7001 35, India 2
Lat 22 575894, Long 88. 487665
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n GPS Map Camera

New Town,West Bengal,India
Lauhati Road, Rajarhat, New Town, West Bengal
700135, India

Lat 22.871520, Long 88.492076

06/06/2025 02:55 PM GMT+05:30

Note : Captured by GPS Map Camera
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Governmenl of West Bengal 37,1
Urban Development and Municipal Affairs Department
NAGARAYAN, DE-8, Sector-I
Salt Lake, Kolkata-700 064.

Memo No.1241 ~UDMA-11014(49)/16/2023 Date :12.06.2025

ADVISORY

This Department under different schemes has sct up & commissioned Sewage

Treatment Plants (STPs) at aifferent ULBs. As per the reports, all the STVs Fave been

o . . . ~nHime wresl s
commissioned and functional but are operating at 2 sub-optimal level due to

inadequate feed coring to the plants.

. - ‘e . £ b
2) At the same time, there are Municipalities adjacent t0 the location of the
4 ) c p

functional STPs where there is neither a STP nor 2 Faecal Sludge Treatment

Plant (FSTP).

(3) After careful consideration, it has heen decided to map the existing functional

STPs to the adjacent ULB(s) for the sewage and septage to be transported tc

the STPs mapped for better and optimum utilisation of the functicnal STPs

and at the same time open dumping of sewage and septage can also be

stopped. The STP-wise mapping of the ULBs is annexed.

(4) The sewage and septage are to be transported to the designated STP by Cess

Pools. ULB-wise STPs mapped is annexed.
(5) This arrangement shall continue till such time a functional Liquid Waste
Management facility is set up at the tagged ULBs.

(6) This arrangement shall take immediate effect.

Znelo : As stated.

-~
» . - ‘ B w
Principal’ Secre u)ry

to the Govt, of West Bengal

Memo No. 1241-1(7) ~UDMA-11014(49)/16/2023 Date :12.06.2023
Copy forwarded for kind information & necessary action to :

(1) Chairperson, (Concerned) Municipality.

(2) CEO, KMDA.

(3) Commissioner, (Concerned) Municipal Corporation.

(4) Director, SUDA.

(5) Lxecutive Officer, (Concerncd) Municipal Corporation/ Municipality/ NAA.

(6) Private Secretary to Hon'ble MIC, UD & MA Departiment, Govt, of West Bengal.
(7) Sr. PS to Principal Secretury, UD & MA Depnrtment, Govt. of West Bengal.

Dok gy 5

! Special Secretary
file No. ENV-15017/15/2024-SRLGIENV) Dept. of ENV-Part(l) (Computer No 108235¢) to the Govt, of West Bcngul
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] Design/ | Mapping for Co-Treatment of | Whether co-
sl Name of Operational STP Builtup | Faceal Sludge & Septage for the | (reatment Iy
No. Capaclty | Towns (Upto 12 KM radius of the |being carried on
I _SM_LD) §TP site) now
E____ 12] B | 4] (5]
1 ] Jagaddal Bhatpara New 31 [Bhatpara Yes
7 |Shyamnagar 10 |Bhatpara No
3 |)agaddal Bhatpara old 95  |Bhatparn No
L/'_‘__.__,_h—-—— L4 ———n—tm'lrj.’__,_/—‘"”—"‘-__‘“—*. T -
4 |Kankinara STP, Madrail, Bhatpara 10 |Bhatpara Yes
-l .
§ |STP Kalyani-l 1 [Kalyani 4 Yes
6 |STP Kalyani-1l 10 Kalyani
7 |Gayeshpur 8.33  |Gayeshpur L
8§ |Bansberia 0.3 Bansberia AL
9 \Konna gar 2 Uttarpara, K9tmng, Konnagar, No
— Rishra. Dankun! :
10 [Naihati 11,56 |Naihati fes
11 |Garden Reach 57 |Kolkata Municipal Corporation No
[ 12 [Keorapukur 45 Kolkata Mu Mtl_on No
|Jiaganj] Azimganj Takia Oxidation 0.69
Pond ) Jiaganj & Azimganj, Berhampore & No
Jiaganj Azimganj Takia Oxidation Murshidabad
14 0.69
Pond
Barrackpore, North Barrackpore,
15 {Barrackpore 18 Barasat Yes
16 |Barrackpore 6 Barrackpore
17 |Halisahar 16 Halisahar Yes
18 |Budge-Budge 9.3 Budge Budge, Pujali, Maheshtala Yes
19 |Nabadwip 9.5  |Nabadwip Yes
20 |Baidyabati 6 Baidyabati, Champdani No
21 |Bhadreswar 7.6 Bhadreswar No
22 |Garulia 4.1 Garulia No
Chandannagar, Khalisani, Chinsurah ,
3 Hooghly 5 18.16  {Hooghly-Chinsurah, Chandannagar, Yes
Chandannagar, Khalisani, Chinsurah: .
24 Hooghly B2 4,54  |Hooghly-Chinsurah, Chandannagar Yes
25 |Titagarh 4.54  [Titagarh No
26 |Titagarh 4.54  |Titagarh ) No
27 |Bandipur (Khardaha) 1) |Khardah,  New  Bamackpore,
Madhyamgram o
28 [Naihati 6.5 Naihati N
29 |Panihati ot 0
12 Panihati Yes
1;‘1) l;anchrapara 18 |Kanchrapara No
o B:Zﬁur - 52 Kolkata Municipal Corporation No
33 Halisajmm 15 Kolkata Mlll\icipl\l Curp‘\rutim] No
ur 10 Kolkata Mlllli\fipul CL)rme(iO" No

e AN AT IAAAT AP 43 DA
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Design/ Mapping for Co-Treatment of Whether co-
Name of Operational STP Built up | Facenl Sludge & Sep!ng‘e forthe | treatment js
Capacity | Towns (Upto 12 KM radius of the |being carried on
(MLD) STP site) now
4 |Kestopur o )
> P 27.24  |Bidhannagar Municipal Corporation No
35 _|Howrah 65 Howrah Mimration No
36 |Bally 10 N
37 [Bally 2 |Bally, Dankuni No
38 gamnagar & Kamarhati 60 Baranagar & K amarhati No
39 [Sreenathpur Ranaghat, ~ Birnagar, Taherpur, No
(Ranaghat) ) Coopers Camp
40 |Silver Jubilee Road (Ranaghat) 26 |Ranaghat, Bimagar,  Taherpur, No
Coopers Camp
41 |Hooghly Chinsurah 26.5 Hooghly-Chinsurah, Cl.mandfmnagar., No
Bhadreswar, Champdani, Baidyabati

Dhostin, oo

A

“lle No. ENV-15017 /15/2024-SRLO(ENV)-Dept. of ENV-Part(1) (Computer No. 1082386)
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ACTION TAKEN REPORT BY KMDA FOR BAGJOLA CANAL

For total identified 174nos of outfall falling into Bagjola canal(Starting from BT road upto
Jatragachi),and 17 nos outfall falling in Tatia khal which is meeting at the starting point at
Bagjola khal near BT road. 11 nos of land were identified for construction of STP , a schematic
drawing and kml file showing the details of the outfalls and the plots of land is attached
herewith. The details of the interception of the drains falling into Bagjola Canal to the 11 nos

proposed STP which was proposed initially are as follows-

Proposed Nos of drains Proposed to be
Nature of land

S1 No. Name of STP Capacity  intercepted
. | S MWLDY)
1 STP-1 31 ‘ 17(TA-1-TA-8,TB-1toTB-9) Private Land
2 sTP2 5 | 11(TASTA14A) ~ PrivateLand
3 ' Baranagar STP - ' 8.70 ' 5(TB 10-TB ﬁp:)lﬁlp_d‘mt—_ﬁ;d— ]
| o | I N R
4 STP 3 29 39(TA 15-TA 38) Private Land
5 STP4 1800  1(TB1B Private Land
6  STP5 ’ T 6300 1(TA39) - Private Land
7 | SIP6 ~ 2860  57(TAA40-40A-TA 41),(TA 42-TA-67), | Private Land
S (TA)(TB16TBI)) |
8 Prafulla Kanan STP 1 27.00 33 (TB 31-59) Govt. Land
9  PrafullaKananSTP2 3500  1(TA68) ’ "~ Govt.Land
10 JawagachiSTP 750  16(TA80-TA84, TB60-TB70) ~ ' Govt.land
100  10(TA73-TA79,TB71-TB73)  PrivateLand

11  STP7

| 1 -
"~ Total no of out falls ' 174nos

So, out of 11 nos of land ,7 nos were private land so construction of STP on those plots could
e Out of the remaining 4 nos of land, the STP proposed for Jatragachi will be
poration and the rest of 03 nos of STP were taken
t Authority, the status of which are as follows-

not be possibl
taken up by Bidhan nagar Municipal Cor

up by Kolkata Metropolitan Developmen

D
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I Location

'No

2.

|3,

At
Bonohooghly
in Baranagar
Municipality

g =\ P Ao

At

Prafullakanan

in North
Dum Dum
Municipality

At

; Prafullakanan
i STP-I in
South Dum

- Dum

]
|
|
|

Proposed  No of

- Capacity . Drains
: z

]

B 8.70

1

33.00

27.00

|
|
|
{
{
|
|
|

|
i

|
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Action Taken

|

| As the tender has not been mature even after 5t Call,
' the competent authority anticipated that the location |

of the proposed STP on the water body gt Bonhothy
'lake under Baranagar Municipal area is the prime
cause of such unwillingness of the enthusiastic
Ebidders due to environmental clearance issue. An
| alternaive land has been identified for the

| construction of proposed Stp and the IDT proposal
| for the land is under process Vide Efile computer |

' No0.90552.due to change of the location of STP,the
' current DPR is being modified according]y.
i Due to recent project updates an Interception and
Diversion (1&D) structure has been proposed at the
Bagjola Canal near the Barapagar STP as part of the
Howrah-Bally-Baranagar HAM project under the
' Namami Gange programme of the National Mission
for Clean Ganga (NMCG). This I&D will convey
wastewater to the existing 60 MLD STP at Baranagar
via a proposed 35 MLD pumping station to be
constructed within the Baranagar STP premises.

Since the previously proposed 8.7 MLD STP at
Bonhooghly, within Baranagar Municipality is
located upstream of the proposed 1&D point near
the 60 MLD Baranagar STP, it is no longer
 technically required. The wastewater intended for
treatment at the 8.7 MLD Bonhooghly STP can now
be intercepted and diverted to the existing 60 MLD
STP, optimizing infrastructure and resource
utilization.

01

33

has aroused regarding availability of the identified
land for the STP and a alternative land has been
proposed. The IDT process file presently under
consideration with The Land Reforms Commissioner
and Additional Chief Secretary to the Government of
West Bengal , Land & Land Reforms & Refugee
Relief & Rehabilitation Department. Drawing of the

| proposed land is attached herewith.

the agency on 31/12/2024.

However due to unforeseen land related issues arise
at proposed site, the execution of work could not
commence as scheduled. The IDT process file
presently under consideration with The Land
Reforms Commissioner and Additional Chief
Secretary to the Government of West Bengal , Land &
Land Reforms & Refugee Relief & Rehabilitation
Department,

Rt B o e——

In the 2nd call, the Tender had matured but a problem

The competent authority has issued work order to

|
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Proposed Land for Bagjola Sewerage Project

Mouza-Krishnapur-17,RS Plot No-658,LR Plot No-838 & 839

Moposed for NODM 1 61 A re
Proposed for 8DDM 1 60 Acen
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( 2 3 South Dumdum Municipality <southdumdum74@gmail.com>

———— e B ——e - T

DPR Submitted: Memo No-SDM/088_8/XXIV

1 message , ————
——
Urban Development and Municipal Affairs Department - GowB Wed, Apr 16, 2025 at
436 PM
<admm@wburbanserwces.org>

Reply-To. Urban Development and Municipal Affairs Department - GoWB <admin@wburbanservices.org>
To southdumdum74@gmail. com

This is an autogenerated email. Do not reply to this email.
Your DPR with Memo No SDM/0888/XXIV is successfully submitted, Your document verification date is

scheduled on Apr 21 2025 12 00AM Please bring all the related document at UDMA. Address-Nagarayan, DF-2,
< : .2- 700084 Thank You

oector- Bidhannagar, Kolkz

Regards

r No. 1082386)
= No ENV-15017/15,/2024-SRLO(ENV)-Dept. of ENV-Part(1) (Compute
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= Office of the Municipal Councilors of South Dum Dum Municipality

A\ Nager Bazaar, Dum Dum Road, Kolkata-74
% Zamt Phone: 2560 2357, 2560 2743; Fax: 2560 8388

Memo No: SDM/ 0888 /XXIV Date : 11.04.2025

To,

The Principal Secretary, UD & MA Deptt.
Nagarayan Bhawan, Sector-I, Block- DF-8
Bidhan Nagar, Kolkata-700064

Subjeet: — Installation of 40 nos CCTV Cameras for Real Time

Monitoring system upon Bagjola Canal under South Dum Dum Municipality
Request for Fund Regarding.,

Sir,
Please find enclosed here with the foll

owing vetted estimate. You are requested to
allot necessary funds for the estimate.

| Iilof Name of Work Amount (RS.)
. ‘ Installation of 40 nos CCTV Cameras for Real Time Monitoring system 3696264.00
~ | upon Bagjola Canal under South Dum Dum Municipality ’
Thanking You,

*

Yours Eaithfuli;{\ 7
VIR
Executive Officer

v South Dum Dum Municipality

Executive Officer

Dum Dum Municipazii‘y

South

le No, ENV-15017/15/2024-SRLO(ENV)-Dept. of ENV-Part(1) (Computer No. 1082386)
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“Eted fram anfica ko DALICALT MIIVUEDIEE /DALIADIN CDI 1A 8 EA NC/DMON 1 AW/ERN COI 1

#OEN NSO A ER MNMEQADTREOAT ricc ra



— 2% -

379
SOUTH DUM DUM MUNICIPALITY
IN o u.ijll_l(_/\_ll_l)ﬂ‘/\l(l MIENT
NSTALLA1 IO} OF 40 NOS CcCTV CAMERAS FOR REAL TIME MONITORING SYSTEM
UPON BAGJOLA | CANAL UNDER SOUTH DUM DUM MUN; ICIPALITY
NO DESCRIPTION OF ITEM QUANTITY RATE UNIT AMOUNT
Supply of 4 MP Bullet Camera
>1/3" 4 Megapixel Progressive scan CMOS
>H.265 & H.264 triple-stream encoding
>25/30fps"4M (2688x1520) > Smart Detection Supported
> WDR(120dB), Day/Night(ICR), 3DNR, AWB, AGC, BLC
1 >36mm fixed lens (6mm optional) > Max. IR LEDs Length 40m 40 14580 Each 583,200.00
> Micro SD memory upto 256GB, IP67, PoE
> Lux: 0.01Lux/F2 0(Color, 1/3s, 30IRE)
> IVS: Tripwire, Intrusion, Object Abandoned/Missing, Face
Detection
(Make: CP Plus/Dahua/Alcon/ All equivalent of reputedmake)
Supply of 84 Ch. NVR
> Smart H.265+/H.265/Smart H.2364+/H.264/MJPEG
> Max 320MbpsBandwidth
> Up to 12 MP Resolution for Preview and Playback - =
2 Lo : : 15,000.0
= >2HDMI & 1VGA (2 simultaneous vedio output) : 15000 Eech 2 HEE0
> 2 RJ-45 Ports (10/100/1000Mbps) >3 USB Ports, 1 RS232 Port,
1 RS485 Port
(Mzke: CP Plus/Dahua/Alcon/ All equivalent of reputedmake)
Supply of HDD 4TB Survelliance type for NVR - = oK 60
3 (Make Seagate/Toshiba/WD) ° 13285 Each et
Supply of 43" LED Commercial TV with require HDMI cable | o . 4 000 00
3 (Make LG/Sony/Samsung) 2000 Fach S
Supply & Installation of Work Station | 110000 ° Each $50,000.00

1th

(Mzke HP/Dell/Lenovo/Acer)

Supply of Enterprise-Class L2+ switch with 8 x 10/100/1000T PoE

6 ports 12 48600 Each 583,200.00
Mzke: HP/Netgear/Digisal)
Supply of Enterprise-Class L2+ switch with24 x 10/100/1000T PoE

7 ports l 72900 Each 72,900.00
Make. HP/Netgear/Digisol)

3 Supply of SM Armoured OFC 6, 12, 24 & 48 Core 4685 01 Rum. 435,705.00

= (Mzke Digisol/Digilink/D-Link)

c oM
c ne 2
0 2386) YL
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Supply & fixing of SM SC Type Duel Core Media Converter
10/100/1000

(Make: Digisol/Digilink/D-Link)

Supply & fixing of SM SC type FO Pigtail
(Make: DlgisoI/DigiIink/D-Link)

Supply & fixing of Fiber Patch Cord Duplex 2M

— (Make; DigisoI/Digllink/D-Link)

Supply of 24 Port Fiber Patch Panel
(Make: Digisol/Digilink/D-Link)

13 Supply & Fixing of OFC Joint Box

Supply of CAT6 UTP Cable-305M box

— (Make Digisol/Digilink/D-Link)

Supply of 42 U Floor Mount Rack with all accessories
(Make: Digisol/Digilink/D-Link)

Supply of Power Cable (3 Core X 1 5 Sq.mm & 2 5 Sg.mm)

Supply & fixing of Pole Mount Metal Equipment Box

Supply & fixing of Pole Mount Bracket
Supply & fixing of power distribution unit

Supply & fixing of 2 Poll 40 Amp Isolator with Box

OFC, CAT 6 and Power Cable Laying Charges with necessary
= Materials such as stay wire

Installation, Testing & Commissioning of all the equipments and

entire system

Supplying of 5 Mtr. GI Octa gonal pole as per dimension ; Top dia
70 mm , bottom dia - 130mm , Base plate - 220x220mmx12 mm,
PCD - 220mm , foundation accessories ; M16 x 600 x 4 Nos.

= Make : - Utkarsh / Jindal / Calcutta Pole / Electropole / J.K.

Pole / B.p Project / Surya

Erection of § mtr. Octagonal pole with suitable foundation &

accessories

2386
ENV-15017/15/2024-SRLO(ENV)-Dept. of ENV-Part(1) (Computer No. 1082386)
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40

40

6550

550

2750

28200

1550

6500

45000

84

6550

1830

4656

322

45

65000

8394

4936

Each

Each

Each

Each

Each

Each

Each

Each

Each

Each

Each

Each

Each

Each

380

78,600.00

6,600.00

33,000.00

28,200.00
18,600.00

32,500.00

45,000.00

19,236.00
78,600.00

21,960.00
55,872.00

3,864.00

285,435.00

65,000.00

)
2
N

,760.00

197,440.00

7?/9A%c A 13 DM
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ile No ENV-15017/15

- 4 -

Farthing with 50 mm dia Gl pipe 3.6+ mm thick x 3.04 Mts. Long
and 1 x 4 SWG GI ( Hot Dip ) wire ( 4 Mts. Long ). 13 mm dia X
80 mm long GI bolts,double nuts, double washers incl. S & F 15
mm dia GI pipe protection ( 1 Mts. Long ) to be filled with
bitumen partly under the ground level and partly above ground
level driven to an average depth of 3.65 Mts. below the ground
level as below : by ISI- medium Gl pipe

:(as per PWD schedule 2017 page no G-1.sl no-2 a)

painting of steel tubular pole of lengths and no.of coats of paint as given
below with rady mixed paint or primer of approved make & brand
incl.preparation of surface by sand paper/emery paper.cleaning etc. for
receiving fresh coat of paint

a.upto 9.0 mtr long pole

( as per PWD schedule 2017,page no-H-2,sl no-1.a. )

1t coat of aluminium paint over 1 coat of RO priming

and coat of aluminium paint over Ist coat

- TOTAL

flrpan Dos ag. oz as

Trainee Enginee
Electncal Department V<
[ H E o 4 L)
South Dum Num Muncipaitty " o g |

2024-SRLO(ENV) Dept. of ENV-Part(1) (Computer No. 1082386)
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40 1369 Set 54,760.00

40 226 per pole 9,040.00

40 103 per pole 4,120.00

RS. 3,292,017.00

CGST 9 % @ 183,825.00
SGST 9 % @ 183,825.00

SUB TOTAL 3.659,667.00

- CESS 1 % @ 36,596.67
~ SUBTOTAL 3,696,263.67
SAYS 3,696,264.00

x .C. 94, 8. 25
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Government of West Bengal 382
Department of Urban Development and Municipal AfTairs

(Municipal Affairs Branch)
Nagarayan, 6th floor,
DF-8, Sector- 1, Salt Lake City, Kolkata - 700 064

No. 122/UDMA-13014(11)/23/2023-BDG-MA SEC Datcd, 29" day of January, 2024

From: The Additional Secretary to the Govt. of West Bengal ‘
To:  Chief Exccutive Officer
Kolkata Metropolitan Development Authority

Sub: AA & FS for the scheme “Sewerage Project including | & D network, STP along with the house
to house Septage collection through Cesspool vehicle for South Dum Dum Municipality”
Sir,
Tam hercby dirccted to refer to the scheme as received from you and Lo accord Administrative Approval
as following,

AN&FS '
Name of the Scheme Amount WA Phasing of expenditure
(Praject ID-KMDA/2023-2024/A-0003 1) (Rs. In (Rs. [n Lakh)
Lakh)

2023-2024-(500.00)

2024-2025~(2000.00)
Sewerage Project including I & D network, STP along wit 2025-2026-(2600.00)
i the house to house Septage collection through Cesspool | 16640.15 | 72-2217-05-192-067-35-00-V 2026-2027-3100.00) |
vehicle for South Dum Dum Municipality 2027-2028-(3600.00)

2028-2029-(4840.15)

The Administrative Approval mentioned above is subjected to;

i) Strict observations of all relevant Financial Rules & Regulations including E-Tender rule vide
Finance Department Memo. no. 3103-F(Y) dated 27.07.2022.
ii) Timely completion of work to avoid escalation of cost.

iii) Adherence to the online EMD receipt/refund as per FD Memo. no. 3975-F(Y) dated 28.07.2016
read with Memo. no. 2365-F(Y) dated 12.04.2018

Necessary fund will be released in due course from the above head as per availability of fund upon receipt of all
e-tender documents like-NIT, work order, comparative statement etc.

This is issued in concurrence of Finance Department U.O. No. Group R/2023-2024/0295 dated 22.01.2024 of
Group R P

v

e

-
Additional Secretary to the
Government of West Bengal

No. 122/1(3)/ UDMA-13014(11)/23/2023-BDG-MA SEC Dated, 29" day of January, 2024

Copy forwarded for information and necessary uction to:

|, Chairman, South Dum Dum Municipaltiy ,
2. Finance Department (Gr.N/R), Gavernment of West Bengal ‘ )
3. P.S. to HMIC, Department of UDMA / \ o
4. Financial Advisor, Department of UDMA Additional SeMetary to the

Government of West Benga!

“ile No. ENVDASB3DI35AZ0207BRUWHENVKUER)-KIMBRV@arb{ U (AN UMRENIE) 1082386)
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UD 8& MA DEPARTMENT
Gowvt. of West Bengal

Projoct 1D STDD20265-2026/A-00001 Date . 21/04/2025

ACKNOWLEDGEMENT
Addressee’s Copy

To

Charperson/Execulive Officer
SOUTH DUM DUM MUNICIPALITY
Sir/Madam,

This 1s to acknowledge the recelpt of your proposal for the project along with DPR through your Letter
no SOM/B8BE/XXIV daled 11/04/2025 The DPR s accepted on preliminary scrutiny And aliotied the
Project 1D No.STDDI2025-2026/A-00001 (INSTALLATION OF 40 NOS. OF CCTV FOR REAL

TIME MONITORING UPON BAGJOLA CANAL UNDER SOUTH DUM DUM MUNICIPALITY.)

Kincly note that Adminlstrative Approval (AA) and Financial Sanction (FS) shall be issued only after
detailed scrutiny and government approval at appropriate level.

Please refer to the Project ID STDD/2025-2026/A-00001 for any Communication In this regard.

You may also track the status of approval of this project/s using the login id and password provided
By the DPR menitoring cell.

Fund Source: Green City
Schems Category: Installation of CCTV atimportant locations

This is a computer generated letter and does not require a signature.

' No. ENV-15017/15,/2024-SRLO(ENV)-Dept. of ENV-Part(1) (Computer No. 1082386)
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W OFFICE OF THE EXECUTIVE ENGINEER Kolkat_a
Metropohtan

GPCD{5C) [GAP- WING) WRS SECTOR
UNNAYAN BHAVAN,”G” BLOCK, GROUND FLOOR Developmel‘lt
BIDHANNAGAR, KOLKATA-7000 91 Authority

. 12/2024
NO:-52 /EE/GPCD (SC)/GAP/WES/KMDA/W-13Y9 pate: 31/12/
From: The Executive Engincer, GPCD(5C)

(GAP-WINg}W&S Sector,"G’ Block,
KMDA, Unnayan Bhaban.

To: M/s Agquatech Solutions Pyt Ltd,
2™ Floor, “Vinayak128/18,
Paud Read, Kothrud,
Punc-411038.

nrerception & Diverz1on

piant (STP) et¢

truction of |

sub:Work Order for the work ol Pellution abatement work for Bagjofa Canal by cons:
(& D) Network far existing Orans falling in the canal including sewdge purnpiog f.lﬁ’u_[l_!‘_'_,(_:ﬁul.uLyu;‘_,,—n'p‘rl_‘_ n (STP ¢
within South Dum Dum Muncipal Area including 05 (Five] years Operation & Mamtenance under AMRUT 20(2. CallL~
Ref: - N.LT. No. : KMDA/WS/GAP/SE(N)/NIT-10/22-23 (SI No-3).
ey
m Tender No. : 03/SE{N)/GAP/WS&S/KMDA of 2024-25.
Lol Memo No. : ’GZISE{N)/GAP[’\N&SfKMDﬂ/UU-D3(zd.25) 01.05.09.2024.
Tender iD. : 2022_KMDA_a23725_1
ven Crore Fifty-Five Lakhs

Accepted Contract Value : INR 107,55,00,000.00{Indian Rupees One Hundred Se

al run.

Only}including G5T etc.
ths including 03(Three) months tri

Time of Campletion : Design-Build period- 27 [Twenty Seven} Mon

Operation & Maintenance Period @ 05{Five] Years
ve mentioned work amounting o Rs. 107,55,00,000.00 (

ted to take up works strictly in accerdance with

[
1! be reckonec with

nreference to the N1 & letter of accepiance for the abo
Rupees One Hundred Scven Crore Fifty Frvo Lakhas Only}, you are reques
stipulation of contract documents and LOA as mentioned above Date of commuencement af the work WI, . ! )
of weue af this waork order ve 31/12/2024 It has been accepled by the SE{N)/WES/GAP/KNDA and

hall of KDA, subject to the fallowing terms and conditions

e 03/SE(N}/GAP/WES/KMDA of 2024-25. In further

Wit

offec: from the date
pted Ly the undersigned for and on be

arie
as  Tender

beuen assigned
above number

Your  ageeecment has

m Cortespondgence you shola m.
secute formai Tenger Agreement varth ERIDA 10 0B(Sm) sets 0f Tender documents including KN
Ho 1. as waill Be avaitable fron che Office ol the undersipnvd on nan-refundable cash payment of Rs.800/ [Rupuees X
only as per renaer Gac Lement, &l the formalities are required as mentioned in the LOAssued
are 05/09/2024 under te
(Three Percent) an the cuntrall amount The secunty deposit for the work
Js per tenaer norms

yntaim (he
DA karm

2 You e to e

pundred Oniy) poer sel »
rms and conditions are specified

by St (K)/GAR/W & 5/KMDA a5 en ¢

woll be 395

Aamours: of Secunty Duposit
Ly geguction fraom each running atcount bill

3
Shall b recosered ;nugvu;uwul',’
leton of thie weatr s 2/ P lwenty Sevedl munths micleding 03 (Three) months trial run from the date of
47T ot Complet ol t o , 2 |
ook idet Purthiat U pation & damtenance pesad shatl Le tue o penad of 60 montns after

fosL Anc e e thy
wtul ¢ fyer (N ASIDNTE

OF WEST BENGAL
i

AR

e to optan the documents ol License from the LABOUR DEPARIMENT.GOV!

an Apohition At 1970 and Weast Benpal Labour Abohiton Regulation Kutes 1972 an
Fage-lord

S Irgr yeu shall b
under “Contract Labout Regulati !
s 1o tirnes amenantent thwrenf No payment ot Ul b made THSuch e nse o Dradu el
’ ‘ [ S 4 A E H ‘
| X
. ,!'! \
AY
/ ‘\ 1
] N . -.(‘ ‘
} ~ \ ;- 15
r \ > ,_ﬂ. .--‘_’ 0‘\ o
Bos
Y 1 ([ 70

ile No. ENV-15017,15/2024-SRLO(ENV)-Dept. of ENV-Part(1) (Computer No. 108238¢)
P)-LAW(ENV), SPL LO & EO DS(LAW)(ENV), DEPARTMENT OF ENVIRONMENT on 01/07/2025 0510 PM
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- - LRV EWEWR

;/ that you are o provide Labionr surance

PR prosisian of 1. Ternelor ol

yoaattiteti®
That ver have omtimate the aame of

aathorized site pp '
1", Ve ettt hora
F e LONE The poasers canterred vy him MR B RS B

vy thay affine

f © Tt VOU X o engage Dagineeting/ Techywial Po

1SUnnel s per proyisinn of the Teades doturment
a

That you are to conmply with provisan of the Apprentices Arct 1961 and rules issued there frar tiene 1o rand

10 That you are to abide all terms and conditions as stipulatsd (n the [ender documents

11 The Work should not be execated beyond the permissible imit of the Cantract vathout the: prior Apgred of the

approprate authorty. Further please note that supplementary work should not be tikar g wstheaut the
concurtence of the Superintending Engineer, North Circle, GAP Wing , Water& Sanilation Sector, HEADA

12 1% (One Percent | CESS of the cost of construction will be deducted from the progressive bill

13 That you are to submit the Work Chart Programme within 14 {Fourteen) Days from the Effective Date of Contract

12 That ali other terms & condition as mentioned in L.0.A. should be maintained

15 That you are reguested to start the Civil

work 1 consuitation with the Assistani Engineer{Civil], 5ri Auik Sadhuxhan
and the tunior Engineer {Civil),Sri Sanjoy Banerjee of this Divisian under the guidance of the Engineer-in- -Charge.

16. That you are requested ta start the Electro Mechanical work In consultation with the E&M Sector, KRADA

\75\ ‘ \vz« 114
Executive Engineer,GPCD{SC)
[GAP-Wing)W&S Sector,KMDA

This letter may please be treated as * Formal Work Order” for this work

NO:-52/ A (11)/EE/GPCD (SC)/GAP/W&S/KMDA/W-433
Copy forwarded for necessary information to :-

1. Tre Chairman, South Bum Dum Municipality.
21

Date: 31/12/202a

he Chief Engineer, GAP Wing, Water £ Sanitation Sector KMOA
3. The Criel Engineer, E&M Sector, KMDA

ER 2 The superintending Engineer North Circle,(GAP Wing] , Water 8Sanitation Sector KMDA

5 The Executive Engineer- 1, Canal Divison, irrigatian & Waterways Directorate, Sech Abasan, Sector 111, Salt Lake City

5. The Director of Finance, KMDA
7. The Accounts Officer, GAP-Wing, WES sector KMDA

5-SeiAwik Saghukhan, Assistant Engineer (Crvil), GPCO(SC) ,(GAP- Wing], Water & Sanitation Sector KMDA

© - 9. Sanjoy Banerjes, Junior Lognerr (Civil), GPED(SCIIGAR-Wing] , Water & Sanitation Sector KMDA

10 The Accountant, GPCOISCLIGAP-Aing| , Water & Sanitation sector KMBA

\1/16% 1 COpy .j\ \-}/ ?‘{’lf \

Executive Engmce JGPCD{SC)
(GAP-Wing)W&S Scctor, KMDA
M“\
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BIDHANNAGAR CiPAL CORFOBATION
Poura Bhawan, FD-415A, Sector-il,
Salt Lake City, Kolkata-700 106

Memo No.,%")" ‘.lﬁ{f'\!m‘(tmc] Date - [} /h £ // 025

!

ACCEPTANCE OF RATE CUM WORK ORDER

To

WORKSAFE INFRA LLP

10th Floor, Plot No. A3, Tower No. II,
Infinity Building, Block GP,

Kolkata - 700091

Name of Work:-  Surveying, Planning, Designing, Construction and Commissioning of Pollution Abatement work for Bagjola

Canal by Construction of Interception and Diversion (1 & D) Structures for existing drain falling in the canal,
laying of gravity sewer network and pumping main, construction of Sewage Pumping Station and Sewage
Treatment Plant, construction of steel bridge, pipe crossing by HDD Method (Trenchless Technology) with
Road restoration work up to WBM Stage, Bituminous Road Restoration Work, Concrete Road restoration
work, Procurement and Supply of Cesspool, Sprinkler Vehicle & Suction cum Jetting Machine and other
infrastructural works i/c boundary wall, drainage system, site illumination etc within Bidhannagar
Municipal Corporation Area including Testing, commissioning cum Trial run of the entire system for three
months to achieve the desired objective and subsequently 5 (Five) Years Operation and Maintenance of
entire project complete in all respect under Bidhannagar Municipal Corporation.

Ref.:- i) NleQ No. -2026/PWD(BMC), DATED: 22/03/2025 S| 01 Fund :- UD & MA
ii) e-Tender ID: 2025 MAD 830305 1

Sir,

I, on behalf of Bidhannagar Municipal Corporation, do hereby inform you that the rate offered by you at
Rs. 45,58,48,070.00(Rupees Forty Five Crore Fifty Eight Lakhs Forty Eight Thousand Seventy) only is hereby accepted as per
approval of the Competent Authority of BMC. The accepted value of work is inclusive of all taxes, as applicable and payable as
per terms, condition & provision of the tender documents as well prevailing Govt, Orders and there will be no cost escalation
during the work execution period as mentioned in the NleQ.

You are requested to execute a deed of contract in 6(six) sets of WBF-2911 along with contract documents available from
the office of the Executive Engineer, Bidhannagar Municipal Corporation on payment of usual charges per set. The contract
documents are to be signed and submitted to the office of the Executive Engineer, Bidhannagar Municipal Corporation for
formal agreement within 7(seven) working days from the date hereof failing which this acceptance order is liable to be
cancelled.

You are also requested to deposit Earnest Money @ 2% of bid amount beyond initial earnest money (if any) i e Rs
91,16,962.00(Rupees Ninety One Lakhs Sixteen Thousand Nine Hundred Sixty Two) only in the form of Bank Draft from any
Nationalised/Scheduled Bank in favour of ‘Bidhannagar Municipal Corporation’ payable at Bidhannagar within 7 (seven) days
from the date of issue of this Acceptance of Rate cum Work Order. Balance Security Deposit @ 8%(Eight percent) will be
deducted from each & every progressive bill

You are, therefore, requested to start the work in consultation with the Executive Engineer, Bidhannagar Municipal
Corporation with the following conditions:

i) The date of issue of work order will be the date of commencement of work
i) The.work is to be completed in all respect with 24 (Twenly Four) calendar months from the date of issue of this work ordei

i) Extension of time will not be allowed unless sufficient cause of hindrance is noticed & applied for the same as per relevant
provisions of Agreement

iv) No Extra /additional items of work be executed without prior written orders of the undersigned

v) Asite order book is to be maintained at site duly attested by the Executive Engineer, Bidhannagar Municipal Cotporation
Further you are requested to submit detailed work programme limiting for all activities in works along with monthly cash flow
forecast to the undersigned

e Pl el S T S el Lot~ SRS\ £ S Y S U e
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vi) The terms & conditions as laid down in the agreement should be strictly adhered to during the course of execution of the

work,
\’Ii) You will have to furnish the names E]Ui\'ifl(‘ﬂllﬁll g l‘)‘;\"l"ll"ﬂf(‘ of the Fﬂ;;'”{-p'(\/()U’)r*l'\.ﬂr.()r'\ to be rﬂg!,!:{wri for the warlk
within 7(seven) working days from the date hereof

viii) Payment will be made as perterms and conditions laid down in the Contract Documents and as decided by £ic

You are to submit necessary licence certificates as per provision of contract Labour Registration & Abolition Act 1970 and the
Contract Labouwr (regulation & abolition) General Rules, 1971 to this office immediately as per usual procedure

This order should be treated as formal Work Order

\/l{ﬁ'gg
Chief Enbi]),‘u\/ Y -

Bidhannagar Municipal Corporation

Byt
NMemo Na.B 7}}.;’\ 3)/PWD{BIMC)
Hon'ble/MMIC (D &5), Bidhannagar Municipal Corporation.
The District Magistrate, North 24 Parganas.
The Commissioner, Bidhannagar Municipal Corporation.
The Additional Secretary, UDMA, GoWB.
The Joint Municipal Commissioner,Bidhannagar Municipal Corporation.
Finance Officer, Bidhannagar Municipal Corporation.
Sri Monodip Mukherjee, Executive Engineer, Bidhannagar Municipal Corporation- he shall act as EIC

8 Sri Ujjwal Kanti Karan, Executive Engineer, Bidhannagar Municipal Corporation- he shall monitor and provide
technical support as & when required.

Sri Debasish Dey, Assistant Engineer, Bidhannagar Municipal Corporation- he shall act as executing AE

10 Sub-Assistant Engineer (Borough Il & IV), Bidhannagar Municipal Corporation- they shall act as executing SAE for
works within their jurisdiction.

11 Sr. PSto the Principal Secretary, UD&MA, GoWB
12 PAto Hon’ble Mayor, Bidhannagar Municipal Corporation.

13 Office File
\/W rl ~S A&
Chief Engi eer/

Bidhannagar Municipal Corporation

LA
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BIDHANNAGAR MUNICIPAL CORPORATION

Po;ra Bhawar_l, FD-415A, Sector-ll,
alt Lake City, Kolkata-700 106

Status Report Before ‘The National Green Tribunal, Eastern Zone Bench, Kolkata’,

Reference — Kestopur and Bagjola Canals.
Date of Hearing —11.09.2024

Order SI. No, 10 -

1. Joint inspection has been done with 1&WD Govt. of WB. on 21.01.2025 & 22.01.2025,
Bidhannagar Municipal Corporation has been assisting the I&W Dept. WB for the detailed survey
work for this purpose. Detailed report is being prepared by |&WD Govt. of WB. '

2. Survey will be taken up within one month, jointly with Police Authority.

Status Report Before ‘The National Green Tribunal, Eastern Zone Bench, Kolkata’.

Reference — Kestopur and Bagjola Canals.
Date of Hearing —04.12.2024

Order Sl. No. 04—

1. Among the four STPs mentioned, it is to be clarified that the responsibility of the project
-implementation has been assigned to Kolkata Metropolitan Development Authority(KMDA).

Order SI. No. 13 —

1. Thé Detailed Project Report (DPR) for Kestopur Canal has been taken up by KMDA.
2. The Detailed Project Report (DPR) for Bagjola Canal amounting to 46.74 Cr. has been approved
and AA&FS issued by UD&MA Dept. Govt. of WB under State Fund. Tender formalities finalised

& Work Order is being issued.

\nC%
YAV
ol oA )
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Government of West Bengal
Department of Urban Development and Municipal Affairs
(Municipal Affairs Branch)
Nagarayan, 6(h floor,
DF-8, Sector- 1, Sal Lake City, Kolkata - 700 064
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No, 1243/UDMA-13014(11)/12/2023-BDG-MA SEC Dated, 12" day of December, 2024

From: The Additional Secretary (o the Gowt. of West Bengal
To:  Commissioner,
Bidhannagar Municipal Corporation

Sub:  AA & FS for “Sewerage Project including 1 & D network, STP, and Lifting Station
along with the House-to House Septage collection through cesspool vehicle within
Bidhannagar Muuicipal Corporation.”

1 am hereby directed to refer to the proposal as received from you (RSP 1D BNMC/2023
2024/A-00001) and to accord Administrative Approval and Financial Sanction as follows.

AA&TS Phasing of cxpenditure
Name of the Scheme Amount J/A (Rs. In Lakh)
(Rs. In Lakh) _

or 2024-2025 (1845 .36)
Sewerage Project including I & D network, 2025-2026 (196.72)
STP. and Lifting, Station along with the : ) 2026-2027 (196.72)
House-lo 1ouse Septage collection through| 467434 {72-2217-05-191-00-113-35-00-V 2027-2028 (2047.10)
cesspool vehicle  within - Bidlannagat 2024 2025 (196.72)
Municipal Corporation 2024-2025 (196.72)

The inistrati 'OV ioned above is subjetted to: e e
_ The Administrative Approval mentioned above is subjected to: —— —

Strict observation of all relevant Financial Rules & Regulations including E-Tender rules
vide Finance Departinent memo a0 3103-F(Y) dated 27.07.2022.

Timely completion of work to avoid escalation of cost and
Adherence to the online EMD receipt/ refund as per FD Memo No.3975-F(Y) ddtud

28.07.16 read with Memo No. 2365-F(Y) dated 12.04.2018.

i
ii.

Necessary fund will be released in due course from the relevant head (s) as per availability of fund

T upon receipt of all e-tender documents like-NIT, work order, comparative statement etc.

This is issued in concurrence of the Finance Depariment U.O. No. Group R/2024 12025/0234 ddIL‘d

-

05.15.2024 of the Finance Department. )
: ~

AdditionakBolletary to the
Government of West Bengal

No, 1243/1(2)/ UDMA-13014(11)/12/2023-BDG-MA SEC Dated, 12" day of December, 2024
Copy forwarded for information and necessary action to:

Sene= L CBO, KMDA

2. Financial Advisor, Department of UDMA

3. P.S. o HMIC, Dn.p.'uln tol'UDMA Additional Sed y() ,_l,(r‘(‘l'w
(20\*01‘111\101\! of West Bengal
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’uﬂm NEW TOWN KOLKATA DEVELOPMET;/ ALt';HOIT)ITY
ANKDORE - Government of West Benga
« NKDA!‘ N St?&ioa.%%t/q2,r|lt3¥eLrJn?sC:airNo. 04-3333, Action Area-ID,
L NKDA;“ New Town, Kolkata - 700 156
Memo No. 5007 NKDA/CE/151/2025 Date: |Z2/03)0025
To,

The Special Secretary,

Department of Urban Development & Municipal Affairs,
Govt. Of West Bengal.

Nagarayan, l

DF-8. Sector-I
Salt Lake City, Kolkata-700064

Sub: Action Taken Re
NGT matter of MA. 1
under

port of Newtown Kolkata Development Authority regarding Hon’ble
2/2024/EZ arising out of OA No.14/2017/EZ. l

Ref: Ref: Letter of SUDA vide No.- UDMA-11014(49)/22/2022-507, dated 10.03.2025.
Sir,

With reference to the above the action taken report of Newtown Kolkata Development
Authority regarding Keshtopur and Bagjola canal is forwarded herewith for vour kind

information and necessary action.

Thanking you, |
Yours faithfully. |

[

|

Chief Executive Officer |

Newtown Kolkata Develogtent Authority |

|

Memo No. /NKDA/CE/151/2025 |

Date:
Copy Forwarded for Information to:

|
1. The Director, State Urban Development Agency, West Bengal |

.U\a&,qz :
T Chief Executive Officer

p Newtown Kolkata Dev ment Authority
/. o

Phone : 033-3505-0000 / 0001 / 0002 / 0004 and 18001037652

Website : www.nkdamar.org
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)
In M.A No 12/2024/EZ arising out O.A No. 14/2017/EZ [Tribunal on its Own Motion Re: Kestopur and Bagjola Canals]
(Ref: Kestopur and Bagjola Canals)
Name of Canal ola Canal [Lower "I'e_m_gl_‘clte_A_
r I ———
Whether | Target date of
5 Neme of the Location of drains/outfalls discharging into the Canal (Lat/Long) C(E\:::g&r:roilf :: Zt[:):ﬁ;n nelslsfereen coniplehc:r:h of v:lr;zt‘:i;r:?;::f pmz\g;zl?; be
ULB/Authority Waler‘Draln olr Sev:)ege ri]:::alllj::: ;:ltitrll?gucl’fall :f junction point has treated in the
Name Coondinate Bea":gv?’gr:i:; Ty iN) ) been done (Y/N) STP (Y/N)
East North —
1. DPS at Point C 22°35'13.53" | 88°27'33.48" Storm Water Drain Yes NA Yes
DPS at Point A 22°35'44.47" | 88°26'40.56" Storm Water Drain Yes NA Yes
3 z DPS-1B 22°3505.79" | 88°2802.41" | Storm Water Drain Yes NA Yes
4 £ “DPS - IC 29°34'27.70" | 88°27'46.00" | Storm Water Drain Yes NA Yes
5 i; DPS at point F 22°34'54.55' | 88°2848.81" | Storm Water Drain Yes NA Yes <
6 E DPS at Point H 22°34'33.87" | 88°29'11.84" Storm Water Drain Yes NA Yes 'g
7 s PS-I| 22°3733.28" | 88°2754.03" | Storm Water Drain Yes NA  |Yes g
8 ?: PS- i 22°3744.57" | 88°27'26.63"' | Storm Water Drain Yes NA Yes g
9 % PS-IIl 22°36'46.95" | 88°28'35.53" Storm Water Drain Yes NA Yes E
10 E PS-IV 22°36'49.22" | 88°26'10.25" Storm Water Drain Yes NA Yes =
11 % PS-V 22°36'53.33" | 88°27'39.84 Storm Water Drain Yes NA Yes i
12 = PS-VI 22°35'32.60" | 88°28'40.52" Storm Water Drain Yes NA Yes
13 PS- Vil 22°3519.70" | 88°28%52.31" | Storm Water Drain Yes NA Yes ‘
14 DPS, Jatragachi 22°35'11.87* | 88°27'54.21" | Storm Water Drain Yes NA Yes { "




-38-

. 392
Canal
Location of drainsh s di . Category of the Drain | Whether | Target date of
W outfalls discharging into the Canal (Lat/Long) (whether itis Storm | nefs/sereen | completion of V:IZTier r:tg::r O‘glospdhemet; o
ULB/Authority Water Drain or Sewege | have been | nettingofthe | ° dmng t has pt:, onni i the
Name Co-ordinate Bearing Drain or Dry | installed? | drainfoutfall (if Jbeen dopr: (YMN) STP (YMN)
East North Flow Drain) (Y/IN) any) i
15 § DPS - llIB on Q Canal 22°34'12.21" | 88°29'3202" | Storm Water Drain Yes NA Yes | g \
16 £  [ops-me 22°3348.24' | 86-293384" | Storm Water Drain Yes NA - |Yes '1 g
- s < o 5
E + DPS-lIC 22°33'34.05" 88°30'33.06" Storm Water Drain Yes NA Yes ‘ =
18 : E DPS - llIG 22°3234.11" | 86°310222° | Storm Water Drain Yes NA  |Yes z i
19 2 '-a» DPS, Akanda Kesori 22°33'32.16" | 88°30'53.74" Storm Water Drain Yes NA Yes 5 §
20 a DPS, Near CC2 22°37651" | 88°26'58.37° | Storm Water Drain Yes NA  |Yes 1 =
- DPS-IC

Outfall at Kestopur Canal

-

e L~_(_
63
a-
G \sz. 03. 15 ! 13j03|"
=, 08D /&Aﬁeculive Engineer Superintending Engineer OSD & Chief Engineer
“‘ {W & SD Department) NKDA

NKDA

NKDA
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Template B
Name of Canal Bagjola Canal [Lower] TempEe=
Number of Ei Co-ordinate
Name of the Whether any surve Appx. Number of Encroachers Total Number of ordi
SU | UlBjauthority | ‘Vard/Borough taken up? (Y/N) Y _ Encroachers Remarks
Dwelling Units | Commercial / shops | Others (Pl specify) (a*btc) £
ast North
(@ (b) (o)
1.
S Gouranga Nagar,
Sm & |ActonAreal N 62 0 0 62 2rmogty | ewarsaes |DoUNN be
CR -]
v 2 Candor Techspace,
=T & | xction Areall N 10 0 0 10 wazer | 882911 8er |0 i fo be
el
%10") \-_’Y
3
! 2. —_ A (5\ (Br@/
Executive Engineer Superintending Engineer OSD & Chief Engineer
(SWM Department) NKDA NKDA

NKDA
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Template C

Regarding Solld Wasto Management

[
r Whether fresh
| Timelines Wgelher :3 s dh‘ave waste Is regularly pregent status and
| sl Name of the Location of garbage Vernerable Points canal rsm:‘e| n?:;\% if e":' 2Iac: 0 f collected from the proposal for measures Remarks
! ULB/Authorlty wise (Lat/ long) Val G iy "é""’;" e *:‘gﬁf inhabltants/ shops | taken for real time
any o wals?e Yn”: ® | elc. along the monitoring
| canal? (V/N) canals/ (Y/N)
i I
H
| East North
11 i j
| = 22°35°30.15" 88°28°31.63" Once in a week Yes Twin Tower, Srija Road, Deshbandh-
L B nagar |
2 -12 9" 208°90, 35" ; i
i g 22°35°13.99 88°28'29.35 once in a week Yes Céia"edLa“% ‘?Sllmed 10 |Sireet Mo-333 leading to HDFC Bank
3 g £ . B . . - Itis collected from dap? T" il ground | ————— -
i £ 22°35°28.21 88°28°29.11 once in a week Yes the Household | 2o 3™ taneously the | Near the Westin
f“__— E £ — - — - - within Project area Tranport Vehicles are
=< 22°35'15.97 88°27°53.96 once in a week Yes of NKDA tracked under Integrated  |AA-1IB, Jatragachi
L—S < comand and Control
I § 22°35°9.28" 88°28°0.37" once in a week Yes system. BC Block, Street No.-103, AA-IB
— z R
1 =z 22°35°9.85" 88°27°58.48" once in a week Yes Purvayan apartment,BB-90, Street No -
o hweoAAt
o
0 ? \
/ %
G

. mrnﬂbﬂ?
Executive Engineer
(SWM Department)

Superintending Engineer

NKDA

OSD & Chief Engineer
NKDA
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REPORT ON JOINT INSPECTION REPORT DATED 07.02.2025

h MA-12/2024/EZ in 0.A.14
n of drainage outfalls of

BPCB, MED, SUDA,

held on 20.01.2025 in connection wit
ucted on 07.02.2025 for inspectio

As decided in the meeting

of 2017, a joint site visit was cond

NKDA at Bagjola and Keshtopur canal in presence of the officials of W
KMDA, I&WD, PHED (Newtown Kolkata Circle) and NKDA. The outfall locations and two

number Sewerage Treatment Plants were insp
w has been collected by WBPCB at the fo

ected by the officials during the visit. The

sample of outflo [lowing locations for determination

of its quality.
1. Sewerage Treatment Plant at o
2. Drainage Pumping Station at llIC (Q-canal)
3. Sewerage Treatment plant at IIB
ons as there was

During the visit no discharge was found at the outfall drainage pumping stati

no such surface runoff.

: \LDP‘ 95
) / N ’@D
66;)'1(7/
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R
Site Visit Of Kestopur & Bagjola Canal 07/02/2025
Attendance Sheet

Ser Name Designation| Mob No | Signature f
No |

1. | L.k Hhdw T fabagnd 9350 83502 | B

2. [Tz Bk SE, NADA 95836516 29 W

3. |Milm Murme AE, Twn gomiedrts | dB_,
4. |[Howoyor cbe Bguws | At Yue onor | Ig2dssevl \\4/\32""'%9/
5. »4»# K. &Jmﬁz J-€. by i | 57758 - 43583 %N

6. |Sudip Powworiee | B KMDA | 3430062457 Ly

7. | %da Gege 42 [sw /il ADSIS) Qa4| =P

8. [nd. dafor 2, EE /WDAS)NKOA 7434244 50! M

9. R '(fwi':\u/ Ee Zusp Y 9434044 3358 &9

10 TP P b=l AE (Neye) |[TopR9(S¥I% 13— 7/2{z
11. | Rakin Reddan AE [ TIus. ecss| 629CLag B o o —
12. | AR Sadloduan| AR/ wvorfEEEl FH1S5SO3S R _oz/0>
13. | Muddomar Rubisws | ge| MED WSHIPer | el 2o
14 | fougon <o 38 (s0PR) |785670 783 A5 ot
5. ﬂ;lvn\‘w ) De AE [xmoafsodA |179Q03S1T9 - A’*—?i{
16 | |
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